719122, 12:52 PM

Seventeenth Loksabha

an>

Title: Papers laid on the Table of the House by Ministers/Members.

HEATT A : 3 U7 GHT Ued UR 39 A |
33y TR 2- 41 ¥d Y UdIe |

fafyr ik =g w:ft; AR w=f qur sawi—e! iR T
Nt @5 (o 39 2ies u¥re) - W, U ofgHld ¥ Al
gfaHia fIfFad, 1951 DT URT 169 D JU-URT (3) & 3fdvid
faram &1 Jare (@=meE) a9, 2019 S 22 3FER, 2019 & HRA
& ISTYA T ST TR&AT B1.3HT. 3786(37) H UHIRId gT A, Bl Th
g (Bl qUT 3T TRHRUT) H Ied IR QT § |

[Placed in Library, See No. LT 1840/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT, MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND MINISTER OF
STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI SANJAY SHAMRAO
DHOTRE): On behalf of Shri Dharmendra Pradhan, I beg to lay on the
Table a copy each of the following papers (Hindi and English versions):-

e Detailed Demands for Grants of the Ministry of Petroleum and
Natural Gas for the year 2020-
2021.

[Placed in Library, See No. LT 1841/17/20]

e Output Outcome Framework of the Ministry of Petroleum and
Natural Gas for the year 2020-2021.
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[Placed in Library, See No. LT 1842/17/20]

T9d o1 darad # g Wl 9T URY ST SR e 39
Tt § ¥reg wEAt (o SrejH ¥ Auard): qHH s deied,
Ugdle Sheh &t 3R 9, # fufoiRad vl o te-ts ufa (=< aur
3UST TRBRUT) THT Jed IR 3Tl §.-

(1) T9 2020-2021 & oI WM HATAT DI 3JaHl HI fawgd A |

[Placed in Library, See No.

LT 1843/17/20]

(2) aY 2020-2021 & oI HIAT HATTT B el DI faxga A |

[Placed in Library, See No. LT 1844/17/20]

THE MINISTER OF STATE OF THE MINISTRY OF
STATISTICS AND PROGRAMME IMPLEMENTATION AND
MINISTER OF STATE OF THE MINISTRY OF PLANNING
(RAO INDERJIT SINGH): I beg to lay on the Table:-

(1) () A copy of the Annual Report (Hindi and English
versions) of the National Institute of Labour
Economics Research and Development, Delhi, for
the year 2018-2019, alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions)
by the Government of the working of National
Institute of Labour Economics Research and
Development, Delhi, for the year 2018-2019.
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[Placed in Library, See No. LT
1845/17/20]

(2) A copy of the Detailed Demands for Grants (Hindi and English
versions) of the Ministry of Planning for the year 2020-
2021. [Placed in
Library, See No. LT 1846/17/20]

U< ot A3 § IS w91 YR ST S8R |ie S
Tt o ey HAT (Y Srej I Auard): i off, ot siarg a4
s P 3R I, H FgforRad U2 9uT Ued R 3G §:-

(1) Dot AUFEH, 2013 D URT 394 B IU-URT (1) & faid
Frafefad o=l o uh-udb ufd (=t qur sidrsh enon):-

@) WF) Bg g fm e, gexiere & 9y 2018-2019 &
HTABHU ] YIDHR GRT JHIET |
@) Ty urg fme fafids, garmare &1 av 2018-2019 &1
diftie Hfdded, TaRIfad Td duT 39 IR Haae-
HETOATURI&D ! fewfor |

[Placed in Library, See No. LT 1847/17/20]
(@) (Th) HTd Siw Rufacey fifies, gag & av 2018-
2019 & HTIBR B TRDHR GRT FHTET |
@) HATd Sie Rufdeey fafies, das &1 a¥ 2018-
2019 HT dIftie Ufddad, RATURIfEd od duT 39 W)
A= - TeTaargRies &1 fewfor |
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[Placed in Library, See No. LT 1848/17/20]

2) (TPH) BTG dISI & a¥ 2018-2019 & dNd URMGHS®
gfdae &1 T ufd (gl aum iUl Jhru) |
@) BlaH! 98l & ay 2018-2019 & HRIDBIU Bl DR
SR gHIeT & IR H faavur (fg=at auT 3si dwmon)
|

[Placed in Library, See No. LT 1849/17/20]

(3) (UPh) & T AR faRayor G, 73 fewelt & av 2018-
2019 & TN Ufdded &I T Ufa (Rwal auT i
TEH0T) TYT TETIRIET o |

@ e 3T 3R fowayu T=iM, 78 fawett & g 2018-
2019 & BB DI WRPR GRT JHIET B TH ufd
(=St U SRSl s |

[Placed in Library, See No. LT 1850/17/20]

4) () ferrerlt udarIgur G=IM, SR & Iy 2018-2019
& aiffe ufdded @t T ufd (@<t dur sk
TTHIOT) qUT AATIRIfErd TR |

@ ferTet UddRISUr TRIM, ISieT & a9 2018-2019
& BB B WHR GRT JHIE DI TH ufd (=<
dYUT 3USH TXHI) |

[Placed in Library, See No. LT 1851/17/20]

4/15



719122, 12:52 PM

IR qdf &F faeTe darera & ¥eg 63T U Sratad # I

w3t wifife, @ Reraa iR U2F #3rag § 359 131 U

SHoll faHTT | 35T {1 a7 siafver fIIHrT A v w3t (a1 fora=

Ri®): sreme meYey, H fufafad v Iy ued IR Raar §.--

(1) (T&) crel JHIRgd Tex, Has & dy¥ 2018-2019 &
aiiYeh Ufdde & T uld (8=l aur sl
TEH0T) JYT AETORITEd T |

@ cTe] AAINTE e, Has & dy 2018-2019 &

HIBI Bl IRBR gRT JHIYT Bt Th Ufd
(=< auT 3RS THRun) |

[Placed in Library, See No. LT 1852/17/20]

2) (I®) Torg foge ORI, 995 & ay 2018-2019 &
aife ufdaes & T ufad (@< aur siisl
TIBH0T) dUT TEATIRIEd o |

@ Tord foge ORI, 995 & ay 2018-2019 &
HFTABPIU DI WDHR GRI JHIET DI Th Ul
(=St T 3RS TXHR) |

[Placed 1n Library, See No. LT 1853/17/20]

3) Fafefad ual &1 te-Teh ufd (3=t auT il Txhon).-

5/15



WH) d  2020-
2021 & faIT
3R
fqur &l
3Gl
faeqa | |

[Placed in
Library, See
No. LT
1854/17/20]

@ a¥2020-
2021 & forg
TRAY] 3
St [qUTT Bt
3Gl bl
faeqa A |

[Placed in
Library, See
No. LT
1855/17/20]

@) RYM & rgwe 323(1) F Sidiid Fufifed w3l &1 te.us
Qﬁ(%ipfam @Gﬁm:-
(TH) Y 2018-2019 P foIT TG T JdT AN, 3 fecett BT

69di AT Ufdde |
@ ufdded & 31 9 H ufadfed Amal & dde H SanT
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D1 IlTg 3RdlPpd U WM & HRUT I dTell 0 |

[Placed in Library, See No. LT 1856/17/20]

(5) fRgfeiRad o=l &t Teh-ush ufd (fg=<t qum 3iusit Jeenon):-
WH) T 2020-2021 & U H1HF, A Rbraa MR UzA
HATTT, B0 Fdod] AN dUT I9 T JaT AR

D1 SGH] 1 faxga T |

[Placed in Library, See No. LT 1857/17/20]

@ ¥ 2020-2021 & ol H1HP, i ReETad 3R UTH
AT P 7T TROTHT 34a0T O |

[Placed in Library, See No. LT 1858/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HEAVY INDUSTRIES AND PUBLIC
ENTERPRISES (SHRI ARJUN RAM MEGHWAL): On behalf of
Shri Hardeep Singh Puri, I beg to lay on the Table:-
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(D

(2)

3)

(1)

(i)

(1)

(i)

(1)

(i)

A copy of the Annual Report (Hindi and English
versions) of the Basic Chemicals Cosmetics and Dyes
Export Promotion Council (CHEMEXCIL), Mumbai,
for the year 2018-2019, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by
the Government of the working of the Basic Chemicals

Cosmetics and Dyes Export Promotion Council
(CHEMEXCIL), Mumbai, for the year 2018-2019.

[Placed in Library, See No. LT 1859/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Plastics Export Promotion Council,
Mumbai, for the year 2018-2019, alongwith Audited
Accounts.
A copy of the Review (Hindi and English versions) by
the Government of the working of the Plastics Export
Promotion Council, Mumbai, for the year 2018-2019.

[Placed in Library, See No. LT 1860/17/20]
A copy of the Annual Report (Hindi and English
versions) of the Shellac and Forest Products Export
Promotion Council (formerly Shellac Export Promotion
Council), Kolkata, for the year 2018-2019.
A copy of the Annual Accounts (Hindi and English
versions) of the Shellac and Forest Products Export
Promotion Council (formerly Shellac Export Promotion
Council), Kolkata, together with Audit Report thereon.

A copy of the Review (Hindi and English versions) by the
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Government of the working of the Shellac and Forest Products

Export Promotion Council (formerly Shellac Export Promotion
Council), Kolkata, for the year 2018-2019.

[Placed in Library, See No. LT 1861/17/20]

(4) A copy each of the following Notifications (Hindi and English

versions) under sub-section (3) of Section 19 of the Foreign Trade
(Development and Regulation) Act, 1992:-

(1)

(i1)

(iii)

(iv)

v)

S.0.2092(E) published in Gazette of India dated 251 June,

2019, regarding amendment in import policy of seeds of Peas.

S.0.3112(E) published in Gazette of India dated 2gth August,
2019, regarding amendment of import policy of polymethyl
methacrylate under Exim code 39169032 of ITC (HS) 2017-
Schedule-I (Import Policy).

S.0.3111(E) published in Gazette of India dated 28th August,
2019, regarding Insertion of a new policy condition under
Chapter 87 of ITC (HS), 2017-Schedule-I (Import Policy).

S.0.3156(E) published in Gazette of India dated 31%t
August, 2019, regarding amendment of import policy of
“Agarbatti” and other odoriferous preparations which operate
by burning under Exim code 33074100 and 33074900 of ITC
(HS) 2017-Schedule-I (Import Policy).

S.0.3214(E) published in Gazette of India dated 51

September, 2019, regarding amendment in import policy of
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Iron & Steel and incorporation of policy condition in Chapters
72,73 and 86 of ITC (HS), 2017, Schedule-I (Import Policy).

(vi) S.0.3213(E) published in Gazette of India dated 5%
September, 2019, regarding amendment in import policy of
Chlorotrifluoroethene (CTFE) under HS Code 2903 77 90 of
Chapter 29 of ITC (HS), 2017 — Schedule-I (Import Policy).

(vii) S.0.3492(E) published in Gazette of India dated 26%
September, 2019, regarding amendment in import policy

electronic cigarettes.

(vii)  S.0.3684(E) published in Gazette of India dated 11t
October, 2019, regarding amendment in Import Policy
Condition of Urea under Exim Code 31021000 in the ITC
(HS) 2017, Schedule-I (Import Policy).

(1x) S.0.3685(E) published in Gazette of India dated 11t
October, 2019, regarding amendment in import policy of
Indian National Flag.

(x) S.0.3841(E) published in Gazette of India dated 24
October, 2019, regarding amendment in import policy
condition No. 2 of Chapter 39 of ITC (HS), 2017, Schedule-I
(Import Policy).

(x1) S.0.4066(E) published in Gazette of India dated gth
November, 2019, regarding amendment in Policy Condition
No. 3 of Chapter 88 and incorporation of Policy Condition No.
3 in Chapter 95 of ITC (HS) 2017, Schedule-I (Import Policy).
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(xi1) S.0.4096(E) published in Gazette of India dated 13th
November, 2019, regarding amendment in import policy of
[ron & Steel and incorporation of policy condition in chapter
72, 73 and 86 of ITC (HS), 2017, Schedule-I(Import Policy).

[Placed in Library, See No. LT 1862/17/20]

(5) (1) A copy of the Annual Report (Hindi and English
versions) of the Indian Diamond Institute, Surat, for
the year 2018-2019, alongwith Audited Accounts.

(1) A copy of the Review (Hindi and English versions) by
the Government of the working of the Indian
Diamond Institute, Surat, for the year 2018-2019.

[Placed in Library, See No. LT 1863/17/20]

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT, MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND MINISTER OF
STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI SANJAY SHAMRAO
DHOTRE): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions)
under sub-section (1) of Section 394 of the Companies Act, 2013:-

() (1) Review by the Government of the working of the
Bharat Broadband Network Limited, New Delhi, for the
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(b)

year 2018-2019.

(1)  Annual Report of the Bharat Broadband Network
Limited, New Delhi, for the year 2018-2019, alongwith
Audited Accounts and comments of the Comptroller

and Auditor General thereon.

[Placed in Library, See No. LT 1864/17/20]

(1)  Review by the Government of the working of the

Bharat Sanchar Nigam Limited, New Delhi, for the year
2018-2019.

(1)  Annual Report of the Bharat Sanchar Nigam Limited,

New Delhi, for the year 2018-2019, alongwith Audited

Accounts and comments of the Comptroller and

Auditor General thereon.

[Placed in Library, See No. LT 1865/17/20]

(2) A copy each of the following Notifications (Hindi and English

versions) under Section 37 of the Telecom Regulatory Authority of India
Act, 1997:-

(1)

(i)

The Telecommunication Interconnection Usage Charges
(Fifteenth Amendment) Regulations, 2019 (10 of 2019)
published in Notification No. F. No. 6-14/2019-BB&PA in

Gazette of India dated 17" December, 2019.
The Telecommunication (Broadcasting and Cable) Services

Interconnection (Addressable Systems) (Second Amendment)
Regulations, 2020 (1 of 2020) published in Notification No. F.

No. 21-5/2019-B&CS in Gazette of India dated 1% January,
2020.
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(im)  The Telecommunication (Broadcasting and Cable) Services

Standards of Quality of Service and Consumer Protection
(Addressable Systems) (Third Amendment) Regulations, 2020
(2 of 2020) published in Notification No. F. No. 21-4/2018-

B&CS in Gazette of India dated 13 January, 2020.
[Placed in Library, See No. LT 1866/17/20]

(3) A copy each of the following papers (Hindi and English
versions):-

(1) Detailed Demands for Grants of the Ministry of Electronics
and Information Technology for the year 2020-2021.

[Placed in Library, See No. LT 1867/17/20]

(11) Output Outcome Monitoring Framework for Central Sector
Schemes of the Ministry of Electronics and Information
Technology for the year 2020-2021.

[Placed in Library, See No. LT 1868/17/20]

(ii1) Detailed Demands for Grants of the Department of
Telecommunications, Ministry of Communications, for the
year 2020-2021.

[Placed in Library, See No. LT 1869/17/20]

(1v)  Output Outcome Monitoring Framework for Schemes of the
Department  of  Telecommunications, = Ministry  of
Communications, for the year 2020-2021.

[Placed in Library, See No. LT 1870/17/20]
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*m10

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI SURESH C. ANGADI): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English
versions) of the Rail Land Development Authority, New
Delhi, for the year 2018-2019, alongwith Audited
Accounts.

(11) A copy of the Review (Hindi and English versions) by
the Government of the working of the Rail Land
Development Authority, New Delhi, for the year 2018-
2019.

(2) Statement (Hindi and English versions) showing reasons for

delay in laying the papers mentioned at (1) above.
[Placed in Library, See No. LT 1871/17/20]

(3) A copy each of the following Notifications (Hindi and English
versions) under sub-section (3) of Section 30 of the Railway Claims
Tribunal Act, 1987:-

(1) The Railway Claims Tribunal (Procedure) Amendment
Rules, 2019 published in Notification No. G.S.R.941(E) in
Gazette of India dated 20" December, 2019.

(11) The Railway Claims Tribunal (Procedure) Amendment
Rules, 2020 published in Notification No. G.S.R.21(E) in
Gazette of India dated 10t January, 2020.

[Placed in Library, See No. LT 1872/17/20]
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) A copy of the Rail Land Development Authority (Constitution)
Amendment Rules, 2020 (Hindi and English versions) published in

Notification No. G.S.R.32(E) in Gazette of India dated 14th January,
2020 under Section 199 of the Railways Act, 1989.

[Placed in Library, See No. LT 1873/17/20]

)) A copy of the Detailed Demands for Grants (Hindi and English
versions) of the Ministry of Railways for the year 2020-2021.

[Placed in Library, See No. LT 1874/17/20]
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